
 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  

Original Application No. 880/2024 

 

 

IN THE MATTER OF: 

News Item titled "Saket ke Jungalo mein ban gai 500 Jhuggiya 6 acre jameen 

kabjaane wale kaun hai ye kaha se aaye" appearing in Navbharat Times dated 

25.06.2024   

 

I N D E X 

Si. No. Particulars Page No. 

1. REPORT ON BEHALF OF RESPONDENT NO. 1 & 2 

INCOMPLIANCE OF ORDER DATED 24.10.2024 1-2 

2. ANNEXURE – 1: Copy inspection report dated 

24/01/2025 is 3-5 

3. ANNEXURE – 2:  Copy of a letter dated 10/02/2025 for 

the joint inspection to the land owning agency i.e DDA 6-7 

 

 

 

 

FILED BY: 

 

 

NEW DELHI                                                    (JYOTI MENDIRATTA) 

DATED: 13.02.2025                                       Advocate for the GNCT of Delhi 

H-34, Jangpura Extension, 

 (Lower Ground Floor), 

New Delhi-110014 

MOBILE NO.+91 9811136141 
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